CENTRAL ADMINISTRATIVE TRIBUNAL, PRINCIPAL BENCH 145
04 MNo.345/2001

- New Delhi, this the 1%th day of September, 2002
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Honble Shri Justice v.5. Aggarwal, Chairman
Hon"ble Shri M.p. singh, Member (A)

Raghu Nandan Aumar
28, LIG Flat, FPocket B
Harl Nagar, New Delhi-sg - - Applicant

(Shri B.K.Aggarwal, aAdvocate)

Union of India, through
1. Seoratary
Ministry of Health & Family Welfare
Nirmai Bhavan, New Delhi
. Director General of Health Services
Nirman Bhavan, New Delhi- .- Respondents
(Shri H.K.Gangwani, Advocate )

' DRDER (oral)
Shirl Justice v.5. Aggarwal, Chairman

The sole grisvance of the applicant in the pirresent
dpplication is  that his juniors have besn promoted  and
raspondents  should be directad to consider applicant for

promotion  from  the -dat h
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juniors have been 80 gliven

the said benefit. It becomes totally unnecessary for us
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th respect to the prayer made because
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v the raply filed respondents have themselves submitted
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“Reeping in view of the above advise of DofPT, the

possibility of promoting Shri Raghunanda Kumar i
dd  hoo notional basis wWod 17-12-19915%hich is

the date of promotion of his junicr TII1 the date
his  junior continued to hold a higher post on  ad
NoC  basis or till Sr. Phy&iotherapist, whichever
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1% sarlier, will be considered as per rules .
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2. Keeping in  view the said submission made in  the

Feply, it is directed that the case of applicant shall be

. . L )
sonsidered for promotion w.e.f. @ when his

Juniors had bean given the banafit of St .
‘) G

Physiotherapist. This promotiOnAgﬁggld be on the line as

his Jjuniors had been given, with conseqguential benefits

insluding arrears of pay and allowances.
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(M.P. Singh) (V.5. Aggarwal)
Hamber (&) A Chairman
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